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The Minister 01 State In the Minis-
try 01 Home Alrair. (Shrl Hathl): 
(a) Yes, Sir. 

(b) and (r). There is nO sUl'h Jene-
ral propo:"lll under consideration at 
pre.ent. In accordance with the 
existing rules Government has the 
powers to require an officer to retire 
at any time after he has completed 
30 years qualifying servire or Dfter 
he has attained the age of 55 years, 
by giving him three months noUce. 

EoquJry Committee on Imphal Ftrlnr 

[ Shrl Yashpal Slnat>: 
'18Z J Shrl Hem Barua: 
. 1 Shrl Ban Vlshau 
L Kamath: 

Will the Minister of Bome Aff ...... 
be pleased to refer to the stal<:ment 
made on the Calling Attention Notice 
on the 31st August, 1965 regarding 
the Police firing in lmphal and slale: 

(a) whether the High-powered En· 
qulry Committee has since been 
appointed; and 

(b) if la, it. personnel and tenll 
at reference! 

The M.lD.lster of State ID the MlDls-
try 01 Rome Allain (Shrl Bathl): 
(a) and (b). Shrl Asok Mitra, Addi-
tional Secretary, Planning Comnns-
aion has been appointed to enquIre 
Into the following:-

(i) the circumstances under 
which the Police resorted to 
firing on the 27th August, 
1965 at lmphal; nnd 

(ii) whethl'r or not th~ .aij fir-
ing was justifit>d and n( e~  

aary. 

Merger 01 Pondlchcrry 

"83. Shrl Rarl VI.hnu Karuath: 
Will the Minister of Home Affairs be 
pleased to state: 

(a) whether Government propose 
to merge the constituent areas of tJle 
UniOn Territory of Pondieherry in 
the adjOining States of Madra., 

Kernla and Andhra Pradesh es e~

tively; 

(b) if so, when; and 

(c) if not, the reasons therefor? 

The Minister of State ID the Minis-
try 01 Home AlI!airs (Shrl Bathl): 
(a) to (c). Government have no buell 
proposal un:icr consideration; nOr has 
there been any demand for it. 

B...we Attack In a MauI ... r 
VUlare 

I Shrl P. R. Cllakranrti: Shri Ravlndra Varma: 
"15. Shrl P. Venl<atasuhbalah: 

Shrlmati RenDka Barkatald: 
L Shri P. c. Borooah: 

Will the Minister of Bome &ftaIra 
be pleased to ltate: 

(a) whether a group of uniformed 
Baite tribal hostiles armed witb 
automatic weapons raided the alii ... 
of Thonlan Development Block ill 
Manipur bordering upper Burma OD 
the 7th June, 1985; 

(b) whether these hostiles go 
under the name 01 the 'Chin Libera-
tion Army' demanding the formation 
of a separate 'Cbin' State; 

(c) whether Government have 
agreed to extend the truce period 
recommended by Rev. Michael 
Scott; and 

(d) how far it Is true that the 
Naga underground leaders are deli-
berately in ~in  in delaying tact-
ics to extend their sphere of activi-
ties? 

The Mlnl.ter of State in Ih. Minis· 
try or lIome Allal .. (Shrl Ilalhll; (a) 
e~  Sir. But it is not cOllfirm('d 

whether they had automatic we.pona 
with them. thollj!h it is known that 
they h ad fire arms. 

(b) It i. believed that thev dirl Le-
long to an armed Itroup styling them-
selves as 'Chin LiberatiOn Army'. 

(e) Governmpnt have not yet con-
sidered any further extension of the 
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period of cessation of <'perations 
which expires on th,' 14th October 
this year. 

(d) It is true that the Naga hostiles 
have of late intensified thdr activities 
within the area covered by the se. sa-
tion of operations agreement, and. 
have also sought to extend them to 
sub-divi.c;ions outside that area. The 
-Government of Manipur 3 ~ talting 
firm preventive measures which would 
guarantee security to citizens. 

IDdIaDs tram BlIJ1IIa 

( Shrl P. C. IIorMah: 
-711. ~ Sui Oakar Lal llerwa: 

l Sbrl GIII.baa: 
Will the Minister of BehabUltaUoa 
be pleased to .tate: 

(a) whether it i. a fact that lome 
of the Indians repatriated from 
Burma offered a SatyagrRha near 
the residence of the Minister of Ex-
ternal Affairs to demand expeditioU8 
rehabilitation of such refugees; 

(b) if so, their precise demands; 
and 

(e) Government'. reaction thereto? 

The MInister Of RehabllltatloD (Sui 
TJagl): (a) Yes, Sir. 

(b) Demands of the repatriates were 
that: 

(i) they should he treated at par 
with the millrants f.·om Ea.t 
Pakistan and he Iliven all 
facilities 8 is~i e to them; 
and 

(ii) Ihry may he re.e·tled in the 
Union Territory of Delhi. 

(c) It is not the policy of Oo\'orn-
mE'nt to treat the repatriates trom 
Burma ot pa.rt with UlP migrants from 
E ~t i~t3n ~ the circums an e.:; of 
their rf"oatriation fr"m Burma uro 
differp.,t from thos" of rr:iaration from 
East Pakistan. The repntrrale! in 

( ~tion went back to Uttar Pradesh 
on the 191h Julv. 1965. The Gov.'rn-
ment of Uttar Pradesh have glt·en 

them cashdoles and are taking actioD 
fur their rehabilitation. 
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Blad:·lIst of o ~ 

r Sb-l Rarl Visluoa Ka_tb: 
.'11 • .) Sbrlmatl Malmoona Sal ... : 

1 Sbrl 1. B. 8. BIIt: 
L Sbrl Kajrolkar: 

Will the Minister of Rome Allain 
be pleased to st.te: 

(a) whp.ther it is a tact that a 
Ifblack·list" of certain contactmen of 
some business hou5e!1i and indultri •• 
lists. indulging in majprocti ....... b_ 
been prepared; end 

(b) it so. t~  particular. tb~  

TIle MinMer of State In the Mln"'-
try of l10me Alfal... (Shrl Hatbl): 
(a) A list of n i : 1~:e Cont.act-




